NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 24.03.2026 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) No. | Girish Jayanthilal Ms. Alpa Jain, PCS
29/2026 Porwal - Director of Mr. S Kishandan
Siddmed E-Health Pvt
Ltd
Vs
Siddmed E-Health Pvt
Ltd & Anr.
2. | Comp App (AT) (CH) Financial Creditors in Mr. PBA Srinivasan
(Ins) No. 619/2025 Consortium of Leo
Meridian Infrastructure
Projects and Hotels Ltd
(With Defects) Vs
Devendra Prasad,
Ex-Chairman of the
Erst. Monitoring
Committee of Leo
Meridian Infrastructure
Projects & Hotels Ltd
3. | Comp App (AT) (CH) No. | MB Gupta HUF Ms. Ruchika
11/2026 Through its Karta Dhandhania
For Direction Mahesh Chand Gupta
IA No. 193/2026 & 103 Ors.
For Exemption Vs
IA No. 194/2026 East Coast Steel Pvt
Delay in refiling Ltd
IA No. 195/2026
For Condone Delay
IA No. 196/2026
(With defects)
4. | Comp App (AT) (CH) Inder Agarwal & Anr. Mr. Roshan Atig M
(Ins) No. 60/2026 Vs
Delay in refiling JBM Homes Pvt Ltd &
IA No. 153/2026 Anr.
To dispense with
IA No. 406/2026
For Stay
IA No. 407/2026
(With Defects)



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

Defective Cases

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. | Comp App (AT) (CH) Nezee Basheeruddin & | Mr. Pradeep Joy
(Ins) No. 47/2026 Anr.
For Stay Vs
IA No. 473/2026 Alok Kumar Agarwal,
RP of Furnace Fabrica
(With Defects) (India) Ltd & 2 Ors.
6. | Comp App (AT) (CH) Srinivas Raju Ms. Nidhi Mohan
(Ins) No. 165/2026 Gottumukkal Parashar
For Stay Vs
IA No. 484 /2026 State Bank of India & 2
For Exemption Ors.
IA No. 485 & 486/2026
Delay in refiling
IA No. 487/2026
(With Defects)
7. | Comp App (AT) (CH) YS Chowdhary Ms. Nidhi Mohan
(Ins) No. 166/2026 Vs Parashar
For Stay State Bank of India & 2
IA No. 488/2026 Ors.
For Exemption
IA No. 489 & 490/2026
Delay in refiling
IA No. 491/2026
(With Defects)
For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
8. | TA (AT) No. 29/2021 Maharashtra Seamless | Mr. Ajay Bhargava
(Comp App (AT) (Ins) Ltd. Ms. Wamika Trehan
741/2020 Vs
For Stay S Hariprasad & 3 Ors
IA No. 1985/2020
For Exemption
IA No. 1986/2020
9. | Comp App (AT) (CH) Sutanu Sinha, Mr. Nithyavendhan K Mr. Arun Karthik
(Ins) No. 125/2023 Liquidator of IVRCL Mohan
For Urgent Listing Ltd
IA No. 425/2023 Vs
For Stay Litostroj Power D.O.O
IA No. 426/2023 WITH
10. | IA No. 278/2026 Litostroj Power D.O.O. Mr. Arun Karthik Mr. Nithyavendhan K
(For Substitution) Vs Mohan
in IVRCL Limited & Anr
Comp App (AT) (CH)
(Ins) No. 224 /2023
11. | Comp App (AT) (CH) Anuj Nautiyal Mr. Kumar Anurag Mr. Ajesh Kumar
(Ins) No. 207/2025 Vs Singh Shankar R1
For Exemption Embassy Services Pvt
IA No. 585/2025 Ltd & Anr.
For Stay
IA No. 586/2025
To Vacate Stay
IA No. 973/2025




12.

IA No. 201/2026
(For Stay)
in

Comp App (AT) (CH) No.

14/2026

Jana Chaitanya
Housing Pvt Ltd& 2 Ors
Vs

Sriram Bhaskar

Mr. M Srinivasa
Swaroop

Mr. Sheetal Srikanth

For Direction

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
13. | A No. 494/2026 Anil Kumar Ojha Mr. Anil Kumar Ojha Mr. Varun Srinvasan

(To Adv. Hg.)

in

Comp App (AT) (CH)
(Ins) No. 212/2025

Promoter and
Managing Director
(Suspended)

Vs

CA S Palaniappan
Erstwhile Liquidator,
SLO Industries Ltd &
2 Ors

Party-in-person

R1
Mr. K Pawan Jhabakh
R3

For Admission (After Notice)
(Request for adjournment in Item No. 14 will not be entertained)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
14. | Comp App (AT) (CH) VVV Satyanarayana Mr. Yogesh Jagia Mr. Amir Bavani — R1
(Ins) No. 387/2022 Rao Khaitan Legal
For Stay Vs Associates-R2 & R3
IA No. 921/2022 India Infrastructure
To Vacate Stay Finance Company Ltd
IA No. 671/2024 & 2 Ors.
15. | Comp App (AT) (CH) Vishnuvallabh Infra Pvt | Ms. AVS Laxmi Mr. K Ravindranath
(Ins) No. 273/2022 Ltd
For Stay Vs
IA No. 586/2022 IVRCL Limited & Anr
16. | Comp App (AT) (CH) J Khaja Mohideen & Mr. Akhil Akbar Ali Mr. F Raymond
(Ins) No. 47/2024 2 Ors Albyness
For Stay Vs
IA No. 143/2024 Ashish Vyas, RP, Maan
Sarovar Properties
Development Pvt Ltd
17. | Comp App (AT) (CH) Ashish Arjunkumar Mr. Bhagavath Khaitan Legal
(Ins) No. 440/2024 Rathi Krishnan Associates
For Stay Vs
IA No. 1210/2024 Huzefa Fakhri
Sitabkhan, RP of Ind
Barath Power Infra Ltd
18. | Comp App (AT) (CH) SLSPS Technologies Ms. Aakanksha
(Ins) No. 24/2025 Services LLP Nehra
For Exemption Vs
IA No. 106/2025 Adarsh Global Trades &
Services Pvt Ltd
19. | Comp App (AT) (CH) Geometrix Laser Mr. Amir Bavani Ms. Kopal Sharraf R1

No. 53/2025

For Exemption

IA No.597/2025

For Stay

IA No.598 &1448/2025

Solutions Pvt Ltd

Vs

Dr. BVS Lakshmi & 2
Ors

Ms. Aishwarya
Chevuturi R3




20.

Comp App (AT) (CH)
(Ins) No. 85/2025
For Stay

IA No. 243/2025
For Exemption

IA No. 245/2025

Kaluvoy Sreenivasulu
Reddy, Former Director
of Veracious Builders
& Developers & Anr.

Vs

Shirley Mathew
Liquidator of Veracious
Builders & Developers
Pvt Ltd

Ms. Almira Lasrado

Mr. AP Balaji

21. | Comp App (AT) (CH) Rahul Devarabhotla & Mr. K Gowtham Kumar | Mr. Bilal Ali - R1
(Ins) No. 132/2025 9 Ors Mr. H Arunachalam R2
For Stay Vs Mr. Raghuram
IA No. 354/2025 Prasanna Kumar Rath, Cadambi R3
RP, Value Designbuild
Pvt Ltd & 2 Ors
22. | Comp App (AT) (CH) Haritham Buyer’s Mr. K Jayesh Mr. VN Ajit Kumar R1
(Ins) No. 454/2025 Association Mohankumar R1
For Stay Vs Mr. Vimal Vijay Mr. Ashwin Shanbhag
IA No. 1634/2025 VN Ajit Kumar& 11 Ors R10
Mr. Mohan Jacob
George R12
23. | Comp App (AT) (CH) Kakanatil Siraj Mather | Mr. Pradeep Joy Mr. Akhil Suresh
(Ins) No. 556/2025 Abdul Rahman & Anr.
For Stay Vs
IA No. 1576/2025 Sreenivasan PR,
For Exemption Liquidator of Greenlace
IA No. 1577/2025 Builders & Developers
Pvt Ltd
24. | Comp App (AT) (CH) Alagar Ananthan Mr. S Vedhavel

(Ins) No. 89/2026
For Stay

IA No. 258/2026
For Exemption

IA No. 259/2026

Chief Financial Officer
of Maagrita Exports Ltd
(In CIRP)

Vs

SR Shriraam Shekher
Anr.

For Hearing

(Ins) No. 178/2022
For Stay
IA No. 403/2022

Rep by its Liquidator,
Sutanu Sinha

Vs

Hindustan Copper Ltd.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
25. | TA (AT) No. 166/2021 M G A Abhimanyu Raja | Ms. Rohini Musa Mr. T Ravichandran R1
(Comp App (AT) (Ins) Vs
No. 122/2020 Syndicate Bank & Anr
For Stay
IA No. 313/2020)
For Directions
IA No. 480/2024
26. | Comp App (AT) (CH) Bank of Maharashtra Mr. T Ravichandran Mr. Nithyavendhan K
(Ins) No. 24/2022 Vs R1
Sutanu Sinha,
Liquidator, IVRCL &
Anr.
27. | Comp. App (AT) (CH) IVRCL Ltd Mr. K Ravindranath Mr. Antony R Julian




28.

Comp App (AT) (CH)
(Ins) No. 266/2022

Sree Vanamali Agro
Farm Pvt Ltd & 4 Ors
Vs
Viswaroopi Energy Pvt
Ltd

WITH

. PBA Srinivasan

Mr. Y Suryanarayana

29.

Comp App (AT) (CH)
(Ins) No. 267 /2022

Sri Kalyana

Chakravarthy

Educational Memorial

Trust

Vs

LEPL Ventures Pvt Ltd
WITH

. PBA Srinivasan

Mr. Y Suryanarayana

30.

Comp App (AT) (CH)
(Ins) No. 294 /2022

Sri Kalyana

Chakravarthy

Educational Memorial

Trust

Vs

Swarna Bhaskar

Holdings Pvt. Ltd.
WITH

. PBA Srinivasan

Mr. Y Suryanarayana

31.

Comp App (AT) (CH)
(Ins) No. 296/2022

Sree Vaibhavi
Infrastructures Pvt Ltd
& 3 Ors.
Vs
LEPL People Tech Pvt
Ltd

WITH

. PBA Srinivasan

Mr. Y Suryanarayana

32.

Comp App (AT) (CH)
(Ins) No. 297/2022

Sree Vaibhavi
Infrastructures Pvt Ltd
Vs

Medipro Edu
Management Pvt Ltd

. PBA Srinivasan

Mr. Y Suryanarayana

33.

Comp App (AT) (CH)
(Ins) No. 52/2023
Leave to file

IA No. 183/2023
To dispense with

IA No. 184/2023

C Ganapathy
Vs
KN Rajkumar,
Suspended Director of
Corporate Debtor & 10
Ors.

WITH

. S Murugan

Mr. Sandeep Kumar
Ambalavanan- R9 R11

34.

Comp App (AT) (CH)
(Ins) No. 63/2023
Leave to file

IA No. 231/2023

To dispense with

IA No. 232/2023

N Krishnan
Vs
KN Rajkumar,
Suspended Director of
Corporate Debtor & 10
Ors.

WITH

. S Murugan

Mr. Sandeep Kumar
Ambalavanan- R9 R11

35.

Comp App (AT) (CH)
(Ins) No. 64/2023
Leave to file

IA No. 234/2023
For Additional Docs
IA No. 235/2023
To dispense with

IA No. 236/2023

D Ramjee

Vs

KN Rajkumar,
Suspended Director of
Corporate Debtor & 10
Ors

. S Murugan

Mr. Sandeep Kumar
Ambalavanan- R9 R11

36.

Comp App (AT) (CH)
(Ins) No. 78/2023
To Dispense With
IA No. 284/2023

J Karthiga

Vs

Insolvency and
Bankruptcy Board of
India

. Jerin Asher Sojan

Mr. SR Sundar

37.

Comp App (AT) (CH)
(Ins) No. 243/2023

State Bank of India

Vs

N Sai Gayathri
WITH

. PBA Srinivasan

Mr. Abhishek
Jenasenan




38. | Comp App (AT) (CH) State Bank of India Mr. PBA Srinivasan Mr. Abhishek
(Ins) No. 245/2023 Vs Jenasenan
PV Bhaskara Rao
WITH
39. | Comp App (AT) (CH) State Bank of India Mr. PBA Srinivasan Mr. Abhishek
(Ins) No. 247/2023 Vs Jenasenan
P Raja Rao
WITH
40. | Comp App (AT) (CH) State Bank of India Mr. PBA Srinivasan Mr. Abhishek
(Ins) No. 249/2023 Vs Jenasenan
G Srinivasa Rao
WITH
41. | Comp App (AT) (CH) State Bank of India Mr. PBA Srinivasan Mr. Abhishek
(Ins) No. 250/2023 Vs Jenasenan
PV Mohan Rao
WITH
42. | Comp App (AT) (CH) State Bank of India Mr. PBA Srinivasan Mr. Abhishek
(Ins) No. 253/2023 Vs Jenasenan
N. Amulya Krishna
43. | Comp App (AT) (CH) Max Infra (I) Ltd Ms. K Subbu Ranga Mr. Nithyavendhan K
(Ins) No. 195/2024 Vs Bharath R1 R2
For Urgent Hearing IVRCL Ltd. & 2 Ors.
IA No. 535/2024 WITH
44. | Comp App (AT) (CH) Max Infra (I) Ltd Ms. K Subbu Ranga Mr. Nithyavendhan K
(Ins) No. 196/2024 Vs Bharath R1 R2
For Urgent Hearing IVRCL Ltd. & 2 Ors.
IA No. 536/2024 WITH
45. | Comp App (AT) (CH) Max Infra (I) Ltd Ms. K Subbu Ranga Mr. Nithyavendhan K
(Ins) No. 197/2024 Vs Bharath R1 R2
For Urgent Hearing IVRCL Ltd. & 3 Ors.
IA No. 538/2024 WITH
46. | Comp App (AT) (CH) UANMAX - SARALA Ms. K Subbu Ranga Mr. Nithyavendhan K
(Ins) No. 198/2024 (Jv) Bharath R1 R2
For Urgent Hearing Vs
IA No. 540/2024 IVRCL Ltd. & 2 Ors.
47. | Comp App (AT) (CH) HDB Financial Services | Mr. D O Kaviyanathan | Mr. TN Chandrassekar
(Ins) No. 320/2025 Limited
For Stay Vs
IA No. 969/2025 Srinivas Dande& 20rs
For Exemption
IA No. 970/2025
For Direction WITH
IA No. 971/2025
48. | Comp App (AT) (CH) HDB Financial Services | Mr. D O Kaviyanathan | Mr. TN Chandrassekar

(Ins) No. 321/2025
For Exemption

IA No. 974/2025
For Stay

IA No. 976/2025
For Direction

IA No. 977/2025

Limited

Vs

Aruna Kanchana & 2
Ors

R2




02.00 PM

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

1. | Comp App (AT) (CH) Aakash Educational Mr. Vishnu Mohan Mr. Thriyambak J
(Ins) No. 50/2025 Services Ltd Kannan- R1
For Stay Vs Ms. Pooja Mahajan R2
IA No. 186/2025 GLAS Trust Company
To dispense with LLC & 2 Ors.
IA No. 187/2025

2. | Comp App (AT) (CH) GLAS Trust Company Mr. Thriyambak J Ms. Lakshana Viravalli
(Ins) No. 139/2025 LLC Kannan R1
For Exemption Vs Mr. Vishnu Mohan R2
IA No0.374 & 375/2025 | Shailendra Ajmera, RP
For Interim Relief of Think & Learn Pvt
IA No. 376/2025 Ltd & 3 Ors

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the
following particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person

In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-
Name”.

After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode.
Video should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No.
is called for hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep
their respective Mic MUTED.

Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com

Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.

For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.
(044-28880500), or through email on e-mail 1D: vcnclatchennai5@gmail.com

Copy to: By the order of Hon’ble Member (Judicial)
Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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